Subject:-Litigation Reforms and effective mo

Poonch

Government of Jammu and Kashmir
ent of Law, .Ju.stice and Parliamentary A ffairs
Civil Secretariat

Srinagar/Jammu
%ok ek ok

Departm

nitoring of Litigation in Union territory of
Appointment of Officer In charge(0OIC) Litigation.

GOVERNMENT ORDER NO:- 715-J
DATED:- 15

Jammu and Kashmir-

K (LD ) of 2022
- 02 - 2022

Sanction is hereby accorded to the appointment of Officer’s of District

bl

as mentioned in annexure to this Government Order as Officer In charge
(OIO) Li

if any,
Tribunal

tigation for the cases indicateq against each including Contempt Petition,

pending before Hon’ble High Court of J&K Ladakh/Central Administrative

The terms and conditions of appointment of the OIC shall be governed by

the provisions of Government Order No.1673-JK(LD) of 2021 dated 24.03.2021.

No:-JK(LD)CODI/ 2021/03
Copy to the:-
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By order of Government of Jammu and Kashmir.

Sd/-
(Achal Sethi)
Secretary to Government
Dated:- 15- 02 - 2022

Learned Advocate General, J&K.

Principal Secretary to Hon’ble Lieutenant Governor, Raj Bhawan.

Joint Secretary(J&K), Ministry of Home Affairs, Government of India
Principal Secretary to Government, Revenue Department.

Registrar General, J&K High Court, Jammu/Srinagar.

Principal Secretary to Hon’ble Chief Justice, High Court of J&K Ladakh.
Director Litigation , Srinagar/ Jammu.

Law Officer concerned

Officer In Charge Litigation(OIC).

. Private Secretary to Chief Secretary for information of Chief Secretary.
. Private Secretary to Secretary Law.

. Incharge Website.

. Government Order file.

. Concerned file.

' 5h
(Khursheed Ahmad a%f
Additional Secretary to Government
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5. No. | Writ perre.
» NO. | Writ petjy -
_\lon NO- / Title of the CaSe l Proposed oIC l
1 (S)\iNP'\':o‘ 500/2\015‘»“\1\”“33”2“” } _1
ain Miran Baba p o |
—......_| Through its Memb::vse::r:;thu'am Gadir Trust | Zaheer Ahmed Kaifi \
L2\ WPCNo.23g9/2000 " (JKAS) |
1 Anjum Imtiaz v s U Assistant |
3 mjﬁqslﬁﬁf‘ém Bk Commissioner (Rev) |
Jhangi . ' Poonch t
‘\~W@I & Ors. '
4 [WP(C)No.1102/2000 — —
Arun Kumar & o Dr. Basharat Hussain |
T\‘m------N-ﬂ/s U.0.1 & Ors. ___| UKAs) additional |
5 N°: 440/2013 Deputy Commissioner
—— Rukan Din V/s State of JaK & Ors. Poonch
6 | WPI(C)No. 1430/2020. T
__ | Harpreet Singh & Ors /s U.T of J&K & Ors. ;
7 | WP(C)No. 1458/2020 |
| Mohd Latief V/s U.T of J&K & Ors. -————— Suresh Kumar (IFS)
8 WP (C) No. 1935/2020 Divisional F
Mohd Yaqoob V/s State & Ors oona 9re§t
= : Officer, Territorial \
9 WP (C) No. 1241/2020. Poonch
Zakhir Hussain V/s U.T of J&K & Ors. \
10 WP (C) No. 1218/2020.
7 Harpal Kour V/sUTof J&K & Ors. . !
11 | WP (C)No. 3889/2019 Dr. Mushtaq Hussain ‘\
Amit Kumar Sharma V/s Rahul Yadav & Ors. :hah ’ Med::alt !
uperintendent, ;
CSWP No. 75/2019 in SWP No. 487/2016. | Raja Sukhdev Singh |
12 Naila Kouser V/s Sh. Atul Dullu & Ors. Hospital Poonch \
} Sh. Mohd Parvaiz \
WP (C) No. 1657/2020 A Executive Engineer, \
13 | Mohd Shafiq Khan & Ors V/s U.T of J PW(R&B) Deptt.
Ors. Poonch |
o Sh. Abdul Majeed,
14 SWP No. 15f35/ 2014 Chief Education
Abdul Hamid V/s State of J&K & Ors. Officer Poonch |
WP (C) No. 831/2021 Sh. Tanveer Ahmed \
Inhabitants of Village Bainch & Kanuyan Khan (JKAS), CEO
15 Through Ashwani Kumar V/s U.T of J&K & Poonch. Development \
ors. o |Authorty



Mohd Asgar & Ors V/s State of J&K & Ors.

/[ [
S e /s State &0 EE——
WP (C) N d
17 0. 3867/2019
Ruksana Baghiy V/s Stat ]
18 %\& n_
ajl Noor Hussain V/s st
mef\mk& Ors. Sh. Sheraz Ahmed
e o
20 WP (c ) NOTWWHQQU&KgPE" ensildar Surankote
\WW
21 No. 999/2018
e ‘S.‘Lt’Ea\Bil’_/§ State & Ors, 3
22 |WPNo.(C)No. 19762013 —+— —
-~ Mohd Khalid v/s state of Jak & Ors. ‘k
23 |WP(OINo.asosjz019
| Mushtaq Ahmed khan V/s U.T of J&K & Ors. \
24 | CRNo. 72/2020. Sh. Gourav Sharma, |
| Mumtaz Ahmgj & Ors V/s U.T of J&K & Ors,. Tehsildar Mendhar \1
25 OWP No. 128/2013 ﬁ{ i
| Mohd Latief & Ors V/s State of J&K & Ors.
25 | WP (C)No. 1138/2021
.| Mohd Fazal & Ors V/s U.T of J&K & Ors. ]
WP (C ) No. 1574/2021 Sh. Shezad Latief ;
27 | Inhabitants of Village Gali Nag & OrsV/sU.T |Khan, ‘
L of J&K & Ors. Tehsildar Mandi |
Dr. Parvaiz Ahmed ‘
28 'I WP (C) No. 2673/2019 Khan, Block Medical
J Mohd Fazal & Ors V/s State & Ors. Officer Mendhar
Sh. Khalil Ahmed ':
WP (C) No. 659/2020. Banday (IKAS),
29 | Mohd Qayoom Khan & Anr. V/s Union Block Development
} Territory of J&K & Ors. Officer, NSSB
Sh. Israr Ahmed Mir |
30 | Inahabitants of Panchayat Seri Khawaja & Development Officer, |
/ Anr V/s U.T of J&K & Ors. Lassana 3
SRS \
IL S. Ranjeet Singh, ~,
I 31 OWP No. 499/2016. Assistant Director |

FCS&CA Poonch. _J





{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }

